%

IN THE HIGH COURT OF DELHI AT NEW DELHI

O.M.P.(1) (COMM.) 229/2023 & |.A. 22840/2023 -Revival of Pet.

(Res.). I.A. 22841/2023 -EXx.

MEENAMBAKKAM REALTY PRIVATELIMITED ..... Petitioner
Through:  Mr.Rgshekhar Rao, Sr.Adv. with
Mr.Ejaz Magbool, Mr.Raghavendra Mohan Bgjq,
Ms.Akriti Chaubey, Mr.Shagun Agarwal, Advs.

Versus
AIRPORTSAUTHORITY OF INDIA ... Respondent

Through:  Mr.Digvijay Ra with Mr.Archit
Mishra, Mr.Vivek Gupta, Advs & Mr.Sunil

Prasad, GM.

CORAM:

HON'BLE MS. JUSTICE REKHA PALLI
ORDER
17.11.2023

List on 23.11.2023.

REKHA PALLI,J

NOVEMBER 17, 2023

S

This is a digitally signed order.

The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 03/04/2026 at 16:37:11



